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Hu. égg; (?.Ho.ﬁea/zw/eﬁ-zra.n) ¢+ It 1is heveby notified
‘ ie: gengral infamation that the app:ovaz granted undex section--
as( 1){11i) of the Incame-tax Act, 1961 to Dr. Vikram A Sarabhal
ana Memorial Trust, Ahmedabad vide Ministry of Fingnce (Depart-
 ment of Revenue snd Insurance) Notification No.433 (Folloa203/3/
< 73.xra.xx) dated 14.3.1973 is héreby restricted upto 10.4-1988...‘
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| o ﬁirish Dave ),
vnder Secretary to the Gove:nment of India .
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